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MR. DEPUTY-SPEAKER : The House will now take up item no. 9, statement by Minister of

Parliamentary Affairs.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION
AND BROADCASTING (SHRI PRIYA RANJAN DASMUNSI): Mr. Deputy-Speaker, Sir,

with your permission, I rise to announce that Government Business during the week

commencing Monday, the 20" of February, 2006 will consist of :

1. Consideration of any item of Government Business carried over from today’s Order
Paper

2. Discussion on the Motion of Thanks on the President’s Address

3. Consideration and passing of the Khadi and Village Industries (Commission)

Amendment Bill, 2005

4. Consideration and passing of the Cess Laws (Repealing and Amending) Bill, 2005.



MR. DEPUTY-SPEAKER : Now, the submissions to be made by hon. Members. Shri
Ramdas Athawale — not present.

SHRI KASHIRAM RANA Sir, the following items may be included in the next week’s agenda

1.

At present there are two broad gauge tracks between Ahmedabad and Mumbai. The
existing capacity of Ahmedabad-Mumbai Railway line has been over-utilised. This is
creating a serious bottleneck to the traffic and hence capacity upgradation is urgently
required. Konkan Railway line is already operational and its traffic potential adds to the
traffic between Mumbai and Ahmedabad and, therefore, it fully justifies further
augmentation of its capacity by provision of additional third and fast track. I urge upon
the Government for taking up of this project with adequate budgetary provision for early
completion.

The section of N.H.-8 between Vadodara and Surat carries probably the heaviest traffic
in the country. As a result of repeated requests by Government of Gujarat, six-laning and
strengthening of the above stretch has been taken up by National Highway Authority of
India on B.O.T. basis. Tenders have been also received. Immediate starting of the work

on the project is requested.
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SHRI SUNIL KHAN Sir, the following items may be included in the next week's agenda :-

1. The age of superannuation of the employees of B.O.G.L. is 60 years. A decision was
taken by the Board of Directors of the company long back on 16.7.2003 to reduce the
same to 58 years, which however was not implemented and the employees were allowed
to superannuate at the age of 60 years till date. The company has now all of a sudden
decided to implement the said decision of 16.7.2003 with effect from 1.4.2005. This has
naturally evoked widespread resentment amongst the 188 existing employees of the

company. An unimplemented decision of 2003 is quite unjustified.

2. The farming community and the retired people from various sectors deposit their money
in MIS, but the Government has withdrawn 10 per cent bonus from MIS within four
years. The Government has also cut down interest rate for various schemes like MIS,
NSC and EPF. Keeping in view the interests of the retired people, Government should
immediately roll back 10 per cent bonus from MIS.
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* Hindi Translation of the speech originally delivered in Sanskrit.



